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Government of National Capital 

Territory of Delhi have reported that as 

per standing instructions, an average of 

50 to 55 undertrials are transported in 

one jail van and there is no congestion or 

suffocation. 

Defective bullet proof jackets procured for 

Delhi Policemen 

7772. SHRI GHUFRAN AZAM: Will 

the Minister of HOME AFFAIRS be 

pleased to state: 

(a) whether the bullet proof jackets 

procured for Delhi Policemen engaged in 

VVIP security have been found to be 

defective; 

(b) if so, the firms from which the said 

jackets have been procured. 

(c) whether the trials of the jackets 

were not taken into account before 

entering into contracts with the firm; 

(d) if so, who is responsible for this 

lapse; and 

(c) what measures now Government 

propose to take in this regard? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS 

(SHRI P.M. SAYEED): (a) to (e) 

Government of NCT of Delhi has 

reported that on the basis of tests carried 

out, bullet proof jackets of two varieties 

were procured from M/s. Progressive 

Technologies of America through the 

Stale Trading Corporation. After the 

supply was received, the jackets were 

again subjected to test during which one 

type of jacket was not found upto the 

mark. The matter has already been taken 

up by the Delhi Police with the State 

Trading Corporation of India for its 

return. 
 


